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mg irrigation schemes included in the 
<lrd Five Year Plan are also awaited:-

(i) Gumani Project. 

(ii) Karnla Project. 

(iii) Siktia Barrage Project. 

(iv) Sane High Level Canal 
Scheme. 

(b) This question was examined in 
the lanl~in  Commission, in consul-
tation wi~  the representatives of this 
Ministry. It emerged from the dis-
cussions that, broadly, all medium 
irrigation Schemes should be executed 
according to programme ·and even 
accelerated to the extent feasible, so 
that benefits accrued at the earl>est 
possible date. As regards major Irri-
gation Schemes, it was considered that 
the e~tern Kooi Canal Project in 
Bihar could be slowed down or defer-
red. No hydro-electric scheme is 
~in  postponed. 

Short-fall In Business Target of L.I.C. 

1071. Shrimati Vlmla Devi: WIJI 
the Minister of Finance be pleased to 
state: 

(a) whether it is a fact that there 
is likely to be. considerable short-fall 
in the realisaiJion of target fixed by 
L.I.C. for business in 1962; 

(b) if so, the ~ act extent of the 
short-fall; and 

(c) the reasons therefor? 

The Minister of Finance (Shrl 
Morarji Desai): (a) to (c). Figures of 
business written by the Life Insurance 
Corporation for the calendar year 
1962 are not available as the Life 
Insurance Corporation will henceforth 
draw up its annual accounts on the 
basis of the Financial Year ending 
March 31st. As such it is not possi-
ble to say wheth(>T there has been or 
wiH be any shortfall in business 
written compared to targets originally 
fixed. 

General Pool of Residences 'in 
New Delhi 

1072. J Shri Buta Singh: 
L Shrl Gulshan: 

Will the Minister of Works, HOll&-
ing and Rehabilitation be pleased to 
state: 

(a) the maximum period upto 
which an officer (other than Defence 
Services) can retain a house in the 
general pool of residences in New 
Delhi consequent on his transfer out-
side Delhi; 

(b) the number of such officers on 
the 20bh December, 1962 whose 
families l n~in e  to occupy such 
residences in' Man Nagar and Shan 
Nagar for more than 3 months; and 

(e) what action has been or is pro-
posed to be taken to get these hotWCS 
vacated to meet the rising demand for 
accommodation duri.nl[ the present 
emergency? 

The Minister of Works, Housing and 
Rehabilitation (Shri Mehr Chand 
Khanna): (a) Two months in case of 
transfer within India. six months in 
case of transfer outside India. 

(b) Niil. 

(e) Docs not arise. 

Prevention IIf Polio among Children 

1073 {Shri A. K. Gopalan: 
. Shd P. Kunhan: 

Will the Minister of Health be 
pleased to state: 

(a) what steps are being taken by 
Government for the prevention of 
Polio among children; 

(b) whether the mass vaccinatrion 
with Sabin's live vaccin.e from USSR 
carried out in Hyderabad has been 
successful; 

(c) whether such vacrination is to 
be carried out in other parts of the 
country also; and 




